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Shiftta* <tf Naval Training School 
from VisaWiswtaam to Chilka Coast

4244. SHRI M. RAM GOPAL RE­
DDY: Will the Minister of DEFENCE 
be pleased to state:

(a) whether Government have de­
cided to shift Naval Training School 
from Visakhapatnam to the Chilka 
Coast; and

(b) if so, the reasons thereof?

TH& MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) No, Sir.

(b) Does not arise.
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4240. SHRI HUKAM CHAITO KAO? 
HWAI: Will the Minister of LABOUR 
A m  BISiAIHUTAWON be pfe^sed 
to state:

(a) whether the construction de­
partment of DandaKaranya Project 
has not provided link roads, latrines, 
electricity and water supply to the 
staff quartan in Umerkote, Malkaa- 
giri, Pakhanfore Zenos of Dandaka*- 
anya Project; and

(b) if so, how many such quarter 
are there zone-wise and when the 
above amenities will be provided?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI RAGHU- 
NATHA RUDDY): (a) and (b). The 
information is being collected and will 
be laid on the Table of the Sabha.
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